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 MESSAGE  FROM  RAJYA  SABHA
 Secretary:  Sir,  I  have  to  report  the

 following  message  received  from  the
 Secretary  of  Rajya  Sabha: —

 “In  accordance  with  the  provi-
 sions  of  rule  121  of  the  Rules  of
 Procedure  and  Conduct  of  Business

 र

 DECEMBER  4,  1984  Business  of  the  82
 House  =

 in  the  Rajya  Sabha,  I  am  directed
 to  inform  the  Lok  Sabha  that  the
 Rajya  Sabha,  at  its  sitting  held  on
 the  2nd  December,  1964  agreed
 without  any  amendment  ‘to  the
 Food  Corporations  Bill,  1964,  which
 was  passed  by  the  Lok  Sabha  at
 its  sitting  held  on  the  25th  Novem-
 ber,  1964.”

 12.23  hrs.
 RELEASE  OF  MEMBER

 Mr,  Speaker:  I  have  to  inform  the
 House  that  I  have  received  the  fol-
 lowing  telegram,  dated  the  3rd  De-
 cember,  1964,  from  the  Superinten-
 dent,  Central  Jail,  Coimbatore: —

 “Shri  5  Kandappan,  Member,
 Lok  Sabha,  released  today.”

 12:23),  hrs.
 BUSINESS  OF  THE  HOUSE

 The  Minister  of  Communications  and
 Parliamentary  Affairs  (Shri  Satya
 Narayan  Sinha):  Sir,  with  your  per-
 mission,  I  rise  to  announce  that  Gov-
 ernment  Business  in  this  House  dur-
 ing  the  week  commencing  फ
 December,  1964,  will  consist  of:  ज

 (1)  Further  consideration  and
 passing  of  the  Indian  Trade
 Unions  (Amendment)  Bill,
 1964,  ag  passed  by  Rajya
 Sabha,

 (2)  Discussion  and  voting  on  the
 Supplementary  Demands  for
 Grants  (Kerala)  for  1964-65.
 Discussion  on  the  Resolution
 given  notice  of  by  Shri  Bade
 and  others  seeking  disap-
 proval  of  the  Essential  Com-
 modities  (Amendment)  Ordi-
 nance, ,  1964,

 (3  ्

 (4)  Consideration  and  passing  of
 the  Essential  Commodities
 (Amendment)  Bill,  1964.

 (5)  Discussion  on  the  Reports  of
 the  University  Grants  Com-
 mission  for  1961-62  ond  1962-


